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ORDER 

N.Prusty, J.M. 

Heard Mr.B.C.Sinha, ld.counsel appearing for the 

applicant and Ms.S.Banerjee, ld.counsel appearing for the 

respondents. 

When this matter was taken up fo 	hearing Mr.Sinha 

submits that the applicant does not want to proceed with the 

matter and accordingly appropriate order may be passed. 

Ms.Banerjee, ld.counsel for the respondents has no objection to 

(f 
	the above submission. 

Considering the submissions made by the ld.counsel for 

both the parties the OA is dismissed as not pressed. No order 

as to costs. 
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